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(a) Selection based on record from 
'Out of those suggested by State Gov-
-ernments in the case ot officers 
appointed on deputation and on the 
recommendation of the Departmental 
Promotion Committee concerned in 
the case of officers appointed by 
.promotion. 

(b) Yes. 

(c) Normally four years. 

(d) Yes. 

(e) Yes, provided suitable substi-
tutes become available. 

Shri C. R. Pattabhl Raman: In view 
of the cosmopolitan composition of 
the population -hen!, would the Gov-
ernment consider building up a panel 
of employment Officers in Delhi it-
lieU? 

Shri Abld All: Because it is a small 
office it becomes necessary to have 
more experienced officers from the 
:adjoining States also. 

Shri Radba Ramaa: In view of the 
fact that Delhi an..d Himachal Pra-
desh, the Union territories, will have 
a separate service cadre hereafter, 
wIn this new cnange completely 
avoid importing of officers on deputa-
tion from neighbouring States'? 

Shri Abld All: Perhaps not. 

Shri T.,ngamanl: May I know whe-
ther the panel of officers will include 
officers from at least the majpr Statea 
and not only from the neighbouring 
States? 'l'hat was the question asked 
by Shri Pattabhi Raman and I would 
like to ask this question again. 

Mr. Speaker: In view of the cosmo-
politan nature of the population here. 
is there a proposal to include some 
representatives of the major States 
also in the panel? 

• 
Shrl Abld All: Yes, Sir, that is the 
scheme at present. 
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Sbrt C.  B. PaUabbl Raman: Will 
they continue to have a lien on their 
lormer Governments? 

Shrl Abld All: Of course. 

Price Control 

·lO!M. Shri Chlntamoni Panirrahi: 
Will the Minister of PlaDDiDr be 
pleased to state: 

(a) whether the Planning Commis-
sion has appointed a price Sub-
Committee for considering the qUeI-
tion relating to price control in the 
Third Five Year Plan; and 
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(b) if so, what progress has been 
achieved so far in this respect? 

The Deputy Minister of la ~ 

and Labour and Employment (Shri 
L. N. Mishra): (a) Yes. A Com-
mittee of the National Developmental 
Council was set up last year to con-
sider problems relating to price policy 
for the Third Plan. 

(b) The Committee has met a 
number ·of times and its deliberatillns 
will be taken into account in present-
ing the report on the Third Five Year 
Plan. 

Shri Chlntamoni a ~rah  May I 
know whether the sub-committee has 
suggested any short-term or long-
term measures for price control and, 
if so, whether any of these measures 
have been accepted and ;.mplemented 
during the first year of the Third 
Plan? 

Shri L. N. Mishra: They have not 
made any specific recommendation so 
far. When they recommend their 
report will be considered during the 
Third Plan finally. 

Shrimati Renuka Ray: Has any 
decision been taken regarding setting 
up a price stabilisation board for 
essential goods as suggested by the 
Foodgrains Enquiry Committee? That 
is also a part of prices. 

Shri J_. N. Mishra: No, Sir. 

Shri Ranga: Is any effort being 
made to stop inflation and thereby 
make a substantial contribution to 
price stabilisation and prevention of 
rise on controls instead of depending 
on controls alone? 

The Minister 01 Labour aDd Em-
ploymeD't and PlllIUlinr (Sbrl NaDda): 
We have before us ethe problem of 
development, of raiSing the standard 
of living of the people and ot raising 
production. Therefore we have to 
try to find the resources for invest-
ment. All the time we keep in view 
the need for having price stability 
and for preventing inflationary pres-
sures. 
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Shri Cblntamoni Pani,rahl: The 
committee had been set up last year 
and we are told by the hon. Minlater 
that no final decision has yet been 
taken. When we are already fram-
ing the Third Plan, what exactly 11 
the decision that the Government hu 
taken and when are we going to get 
the report of the committee? 

Shrl Nanda: There is no question 
ot any exact decision on any parti-
cular matter. The whole question of 
price policy has been considered 
several times. The deliberations ot 
the committt"e are being taken into 
conSIderatiOn in formulating the price 
policy for the Third Plan. 

Shrl 7'1 .... : The policy of the Gov-
ernment is well-known. It has been 
publicised number of times. The 
House is anxious to know as to what 
bas been done to implement their 
policy. Has any action been taken .0 
far with regard to price control or 
other thIn", 



Shrl Nanda: The action is evident 
in whatever changes are taking place 
in prices. As for the steps that are 
being taken, for example, my hon. 

ll a~u  here has done something to 
stabilise the price of wheat. 

Shri Tyagl: I wanted to be enligh-
tened on the floor of the House. 

Shri Nanda: As I said, the prices of 
foodgrains have been controlled 
fairly well. 
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Shrl Nanda: It is a very relevant 
question. The reaSOn for the recent 
rise in prices of some manufactured 
articles is that there was an increase 
in the prices of raw materials. 

Mr. Speaker: Is there a proposal to 
control the prices of raw materials 
also? 

Shri Nanda: There are no specific 
proposals before us. 
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Mr. Speaker: Next question. 

Shrl Rem Barua: May I submit 
that Q. 1097 be taken up? 

Mr. Speaker: He has not written to 
me about that. Shri Achaw Singh-
Absent. We may posibly come to it. 
Shri Gaikwad-Absent Shri Manay-
Absent. Shri Hem Barua. 

Tibet Issue before the U.N.O. 

+ 
{ 
Shri Hem Barua: 

·109'7. Shri P. C. Borooah: • 
Shrimati Malmoona Sultan: 

Will the Prime Minister be pleased 
to state: 

(a) whether the attention of Gov-
ernment has been drawn to the state-
ment made by the Dalai Lama, pub-
lished on the 10th March. 1961 in 
Jlewspapers, asking the Members ot 

the U.N.O. to support the vacation ot 
China from Tibet-a question which 
is to be discussed in the World Body 
on a resolution jointly sponsored by 
some member nations; and 

(b) if so, the reaction of the Gov-
ernment of India in this matter? 

The Parliamentary Secretary to the 
Minister of External Affairs (Shri 
.T. N. Hazarika): (a) The Government 
have seen the reported statement of 
thl' Dalai Lama. 

.(b) The Government of. India's 
attitude, to the proposed resolution 
will be decided as and when the ques-
tion comes up again before the U.N. 
General Assembly. 

Shri Hem Barua: May I know 
h(~ h( r Government consider this 
occupation of Tibet by China as a 
normal l'xtt-nsion of the Chinese 
administrativp jurisdiction to that 
an'a OJ' as· a conquest of Tibet by 
China? If it is the latter, why is it 
that Govl'rnment have not been able 
to make up its mind as yet? 

The Prime Minister and Minister 
of External Affairs (Shri Jawaharlal 
• Nehru): Government has all along 
C'onsidered that Tibet was in the past 
an autonomous part of the Chinese 
Stale. It was a part of it. It had 
autonomy, but internationally speak-
ing it is part of th(' Chinese State. 
That is the basic position. At some 
periods that autonomous part even 
had tht> right and exercised that right 
to make treaties. Nevertheless, it was 
a part of the larger Chinese State. 
From that the various policies of the 
Government of India How in relation 
to this matter. 

12 hrs. 

Shri Oem Barga: May I draw the 
attention of the hon. The Prime Min 
ister to his glimpses of World History 
where he writes categorically that 
Tibet is independent? And may I 
know what are the specific grounds 
tor the hon. the Prime Minister to 
withdraw from that position! 




